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out-atations are to produce certi-
led. alonpith travellinC allowance 
journals to prove their performance 
to duty at out-slatioDs; 

. (b) what are the conditions the 
.,p1oyees should fulfil to prove their 
)l8I'formance of duty at out-stations 
wben they perform duty at out-
atations with the prior approval of the 
Supervisory omcialfControlling om-
cer; aad 

(c) what are the points to be 
checked by the Supervisory offtciall 
Controlling offtcer who are to counter .. 
sign the T.A. bills O'f their subordi-
nates to check the genuineness of the 
claim. 

TH.E DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) In December. 1972, 
the Chief Personnel Officer of the 
South Eastern Railway issued ins-
tructions whereunder. the staff who 
had been sent on duty, hac1 to produce 
a certificate from the Supervisor/ 
OBicer with regard to the perfor-
mance of duty at the place visited. 
This practice however has been dis-
continued sinre April 1973. 

(b) S,ince employees are sent out 
on duty with specific assignments by 
their Supervisory/Controlling Officers, 
they are required to report back to 
them at their headquarters with re-
4Iuisite documents to justify their per· 
formance of duty at out-stations. 

(c) The Supervisory/Controlling 
OIlcer must scrutinise the neces9ity 
and duration of journeys and halts 
and should disallow the whole or any 
JI8I't ot the Travelling Allowance 
claimed. if he considers that the 
journey was unnecessary or unduly 
.... cted Or halt was.Qf excessive 
__ tiDD. He mUll alJo ensure the 
fadual correctness and also that the 
'l'A BUls/joumals are a correet pre. 
IIIDiItion of facta and do not contalD 
eJalms which are not reasonable at 

aormal aIld are free frOm interpola-
tions, lIIlauthtmUcated correctiona •. 
erasune. etc. They must al!o saUsf7 
tbemsetves about the performance of 
duty at out-stations in a manner they 
deem 1b, to check the .enuineneas ot 
the claim. 

New Liaes sIace IJldepea.cleace 

4473. SHRI BAJU BAN RIYAN: 
Will the I\{inilter of ,RAILWAYS be 
pleased to state: 

(a) the total length ot new rall".,. 
lines constructed since Independeftee~ 
and 

(b) the additions made during \hat 
periGd. year-wise, zonal and State and 
Unlon Territory-wise? 

THE DEPUTY MINISTER IN ~ 
MINISTRY OF RAILWAYS AND IN 
THE -DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRt MALLI-
.KARJUN): (a) and (b). A Statement 
is laid on the Table of the HoWK'. 
[PI.aced in Library. See No. LT_1676/ 
30]. 

Chief ...... et 0t6eer of South 
Eastera BaiIwa7'I 

4474. SBRI BAJU BAN RIYAN. 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether the Chief Personnel 
Officer of South :&astern Railway has 
issued any circular on 13th April, 19'72 
stating that staff should be chanced 
every 5 years from Booking Ofllce to 
Parcel OBice; 

(b) if sOt whether the instructions of 
the Chief Personnel Oftlcer are being 
followed rilidlY in flVery Division of 
South Eastem Railway; 

(c) whether the iDstrudions have 
been. carried out in the respective 
Mation. Of Khurda BDad Division 
includiDj Purl station; aDd 

(d) If not~ the dUOD& tberefoE! 
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THE DEPUTY MINISTER IN THE 

.MINISTRY OF RAILWAYS AND IN 
THE ' 'DEPARTMENT OF PMLlA-
MENTARY AFFAIRS (SHRI IIALLI. 
KAlUUN): (a). Yes, however, the 
-lnst..-uctions referred to were iJlUed on 
~1-3·72 and not on 13·4·72 as stated in 
the question. 

(b). to (d). The above instructions of 
South Eastern Railway were modified 
by the · instrUctions issued from the 
Ministry. of Railways on 27-4-'19 wbk:h 
stipulated that periodical trauers in 
respect of ASMs, Commercial Sta1! and 
others should be ordered on a selective 
basis based on complaints or general 
reputation of such staff a8 available on 
record Of Railway Administration. 
These modified instruction, are bein', 
implemented on South Eastern :Rail. 
way. ConIequently the inltructioD' 
contained in C.P.O.'s circular letter 
"Bted 31·3-72 are not being followed 
rigidly in all Divisions of South Eas-
tern Railways. 

IDcUa'. coatribatiOD ill 101viDr Health 
Probl .... , De" ..... CoIuatriea 

4475. SHRI CHINTAMANI JENA: 
Will the Minister of HEALTH AND 
FAMILy WELFARE be pleased to 
'state: 

(a) whether the Director General of 
World Health Organisation has made 
any observation that ~ndia should come 
forward and work actively in solving 
the health problems of the developing 
'.countries; 

(b) if so, the details thereof; and 

(c) what are his suggestions and 
what .action lndian Government has 
:taken in that context? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NIHAR 
'RANJAN LASKAR): (a) to (c). Yes. 
ne ,Director General, World Health 
-Orianisation, during his visit to India 
in Feb., 198() had observed that India, 
with, its experience, could play a 
-piv01ial ' rOle in helping the developing 

countries to achieve the goal Ol 'Health 
10r All by the Year 2000 AD'. He bad 
made this observation referring to 
India's vast manpower resources in 
medical and para-medical fields. a 
community based voluntary health 
scheme, primary health care centres 
at the periphery with a net-work of 
referral ceIltres and centres of exee1-
lence where training could be 
imparted both to medical aDd para-
medical personnel. He stated that. 
India hid already formulated its own 
national drug policy which bad resul-
ted in bring dOWn drug prices and 
that several other countries were also 
following this line. Referring to the. 
reemergence of malaria, Dr. Mahler· 
had laid that India had shown tremen.-
dous capacity to drastically brin. 
down its inc:idence. He also felt that 
in all the four aspects of Health viz 
preventive, promotive, curative and 
rehabilitative, India has not only the 
infrastructure but also the training 
potential to ofter to the' developing 
countries, in the spirit of technical c0-
operation among the developing 
countries. The Government has given 
due consideration to the observations 
of the Director General, World Health 
Organisation and is already offering 
Euitable technical assistance to the 
neighbouring and other countries 
which haVe sought help. 

4476. SaRI CHINTAMAN1 JEN'A: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether some accidents have' 
occurred at Indian Ports during last 
three years; 

(b) if so, the details thereof, Port.-
wise; 

(c) the details regarding theIe 
accidents and the reasons thereof; aDd 

(d) the measures whiCb Goveni-
trient haVe taken to prevent such 4Cci.; 
dents m future? .. -




